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2. The National Capital Region 
Plan seeks orderly development of 
this area to ensure balanced growth, 
improvement of rural areas in re­
gard to employment, social services 
and amenities to stabilise the rural 
economy and reduce migration to 
Delhi and the development of small 
and medium size towns.

3. The National Capital Region Plan 
has been approved by the High 
Powered Board set up with the Union 
Minister of Works and Housing as 
Chairman and Chief Ministers of the 
neighbouring states of Rajasthan, 
Uttar Pradesh and Haryana, the Lt. 
Governor of Delhi and the Chief Exe­
cutive Councillor of Delhi as mem­
bers. The Plan is now being im­
plemented by Delhi Administration 
and the concerned State Govern­
ments. The Central Government is 
providing financial assistance for the 
development of urban centres located 
in the rural areas of NCR, namely 
Meerut, Gurgaon, Panipat and Alwar, 
under the integrated Urban Develop­
ment Programme.

4. Bharatpur district or any part of 
it does not come within the Nation­
al Capital Region according to the 
criteria for delineation of the Region 
and hence was not included.

5. The National Capital Region Plan 
is based on the population and other 
projections upto 1981. The High 
Powered Board for the National Capi­
tal Region has recommended that 
the Plan be projected upto 2001 A.D., 
taking into account the projections to 
be made in the Second Master Plqn 
for Delhi and -other developments 
within this time frame.
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Major irrigation Projects In Asoank

*519. SHRIMATI RENUKA DEVI 
BARKATAKI: Will the Minister of 
AGRICULTURE AND IRRIGATION be 
pleased to state:

(a) the major irrigation projects 
financed by the Central Government 
in the State of Assam; and

(b) whether there are any other 
proposals tor irrigation projects sub* 
mitted by the Assam Government that 
are yet to be approved by the Cen­
tral Government?

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
m rtfoanrciH *Al& ALA): (a) There




